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PAPERS LAID ON THE TABLE

J m esm rr  (S b c o n d  A M s m n t fo r r )  
R t r u s ,  1 0 7 8

WHS MINISTER OF TOURISM AND 
•CIVIL AVIATION (SHRI FURU. 
'SBOTTA1C KAUSHIK) r I be® to l*y 
•onr the table a copy «f the Aircraft 
(Sa&na Ametsdment) Rules, 1978 
(Htodl and Bnglfch verstoiw) pub­
lished in Ntft&fcgtlftft Mb. G.9.R. 1* in 
tSiMtte of Jfrdia doted the 8th Janu- 
wy, lflTO, under section 14A of the 
AiWWtft Act, 1984, togettjwr wfth «a 
expfeflfttary n<**. [Plaeedin 
See-No. I/MMK/W1;

RwH&w and Annual Hspokt or Staub 
CHKMICALe AND pHARMACEtmCAle COR- 
rtNfcna* o tIn d u  Xafcittto, Urn# M ust, 
xti* l977*T8v Ex»o*¥ or RoiURlto am» 
Salvo Cashs* Kj«n*ub (Inwbctww) 
Amdt. Euix, 1979 AND ANNV*L Re­
ports for 1975-76 and 1978-77 or 
Tobacco Board, Laksbiceppbam 

(GttxmnO

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE, CIVIL 
SUPPLIES AND CO-OPERATION 
(SHRI ARIF BEG): I beg to lay on
the Table: —

(1) A copy each of the following 
papers (Hindi and English versions) 
under sub-section (1) of section 
619A of the Companies Act, 1988:—

(i) Review by the Government 
•n the working of the State Chemi­
cals and Pharmaceuticals Cor­
poration at India Limited New 
Delhi for the year 1977-78.

(ii) Annual Report of the State 
Chemicals and Pharmaceuticals 
Corporation of India Limited, New 
Delhi, for the year 1977-78 along 
with the Audited Accounts and the 
comments of the Comptroller and 
Auditor General thereon. [Placed 
in Libarary. See No. LT-4002/79].

(2) A copy of the Export of Ro­
asted and Salted Cashew Kernels 
(Crwpection) Amendment Rules,
1979 (Hindi sad English versions) 
published in Notification No. S.O. 7 
in Gazette of India dated the 8tl* 
Jammy, 197% under aaibnWction (3? 
of section 17 of the Export (Quality 
Control and Inspection) Arft, 1988. 
[Placed in Library. See No. LT- 
4903/79J.

(3) A copy each of the following 
papers (Hindi and English versions) 
under sub-seetion (3) of section 22 
read with sttb-section (4) of sectida 
19 of the Tobacco Board Act, 1975:—

(1) Annual Report of the 
Tobaoeo Bm& LMcshmjparam 
(Guntur) |eor the yssr *975-76 
together with Audited Accounts.



(ii) Annual Report of the
Tobacco Board, Lfijuhmipuram
(Guntur) for the year 1976-77
together with Audited Accounts.
(4) Two statement (Hindi and 

English versions) regarding Review 
on the working of the Board for the 
year 1975-76 and 1976-77. [Placed 
in Library. See No. LT-4004/79].

A n n u a l  R e p o r t  a n d  A u d it  R e t o r t  o f  
A c c o u n t s  o f  N a t i o n a l  C oo p b r a ttv*  

U n i o n  o f  India, N e w  D e l h i  f o r

1977-78, A n n u a l  R e r o r t  o p  N a c t o w a l  
C o o w s r a tiv e  D e v e lo p m e n t  C o r p o b a -  

x io n , N*w D e lh ^ , f o r  1977-76 A irs  
A n n u a l  R e b o o ts  o f  n a is o s ia i. Cornea 
f o r  C o o f « s a t iv e  T r a in in g , N »W  D w u a  
f o r  1976-77 and 1977-78 w i t h  A u d ite d  

A c c o u n t s

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE, CIVIL, 
SUPPLIES AND CO-OPERATION 
(SHRI KRISHNA KUMAR GOYAL):
I beg to lay on the Table:—

(1) A copy of the Annual Report
(Hindi version) of the National Co­
operative Union of India New Delhi, 
for the year 1977-78. [Placed in
Library. See No. LT-4005/79].

(2) A copy of the Audit Report 
(Hindi and English versions) on the 
accounts of the National Cooperative 
Union of India New Delhi, for the 
yew 1977-78. [Placed in Library. 
See No. LT-4006/79J.

(8) A copy of the Annual Report 
(Hindi and English versions) of the 
National Cooperative Development 
Corporation, New Delhi, for the year 
1977-78, under sub-section (8) of 
section 14 of the National Coopera­
tive Development Corporation Act, 
1962. [Maced in Library. See No. 
LT-4007/79].

(4) A copy of the Annual Report 
(Hindi aarf English versions) of the 
National Council for Cooperative 
Tfeatoiog, New Delhi, for the year
1976-77 together with the Audited 
Account*. {Placed fe» Library. S*e 
No. LT-4007/79J.
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(5) A copy of the Annual Report 
(Hindi and English versions) ot the- 
National Council for Oaoparativa 
Training, New Delhi, for the year
1977-78, together with the Audited 
Accounts. [Placed in Library. See 
No. LT-4007/79].

PUBLIC ACCOUNTS COMMITTEE 

Statements

SHRI VIJAY KUMAR MALHOT&A 
(South Delhi); I beg to lay on the 
T&ble the following statement* 
(English and Hindi version*):

(1) Statement showing replies of 
Government to the recommendations 
contained in Chapter V and the 
action taken replies on the recom­
mendations made in Chapter Io f th# 
Thirty-fifth Report of the Public 
Accounts Committee (Sixth Lok 
Sabha) regarding action taken by 
Government on the recommendations 
contained in their Hundred «ad 
Seventy-ninth Report (fifth Lok 
Sabha) on Production of Pilio Virus 
Vaccine.

(2) Statement showing final re­
plies of Government to the recona- 
mentions contained in the Chapter V 
and the action taken replies on the 
recommendations made in Chapter I 
of the Forty-first Report odE. &e 
Public Accounts Committee (Sixth 
Lok Sabha) regarding action taken 
by Government on the recommenda­
tion contained in their Hundred 
and Eighty-first Report (Fifth Lok 
Sabha) on Emergency Agricultural 
Production Programme.
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